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More than 24 lakh cases registered by NHRC since its inception’

PIONEER NEWS SERVICE®
NEW DELHI

Mnre than 23 lakh cases
have been registered by
the NHRC since its inception
in 1993 and total relief amount
worth Rs 256.57 crore has
been recommended to victims
of human rights violations dur-
ing the period, the rights panel
said on Monday.
President Droupadi Murmu
will be the chief guest at an
event on Tuesday to mark the
Human Rights Day, the
National Human Rights
Commission said in a state-
ment. Human Rights Day is
observed on December 10
every year to commemorate the
Universal Declaration of
Human Rights (UDHR), which
was adopted and proclaimed by
the United Nations General
Assembly in 1948. The UDHR
serves as a global benchmark
for the protection and promo-
tion of human rights.

The NHRC said it views
Human Rights Day as an

rtunity for various stake-

holders worldwide to reflect on
their actions and responsibili-
ties, ensuring that they do not
contribute to the violation of
human rights.

“The UDHR embodies the
principle that all human beings
are born free and equal, with
the right to life, liberty and
security, and equality before the
law, and freedom of thought,
conscience, religion, opinion,
and expression,” the statement
said.

This LElr'mcipie is also reflected
in India's Constitution and the
Protection of Human Rights
Act (PHRA), 1993, which pro-
vided the legal framework for
the establishment of the NHRC
on October 12, 1993. "During
more than three decades, it reg-
istered a total of 23,14,794 and
disposed of 2307587 cases,
including 2,880 cases based on
suo motu cognisance, and rec-

ommended about Rs 256.57
lakh as monetary relief to the
victims of human rights vicla-
tions,” the rights panel said.
During the last one year, from
December 1, 2023 to
November 30, 2024, the NHRC
registered 65973 cases and
disposed of 66,378 cases,
including those carried forward
from previous years, the state-
ment said.

"It took suo motu cognisance in
109 cases and recommended
Rs 17,24.40,000 in monetary
relief to victims of human
rights violations during this
period of the last year,” it
added. The Commission also
held a camp in Vijayawada,
Andhra Pradesh,

To mark Human Rights Day,
the NHRC is organising a pro-

empowering individuals and
[ ities to create a better

gramme at the ﬁigyan Bhavan
here. NHRC's acting chairper-
son Vijaya Bharathi Sayani,
Secretary General Bharat Lal,
along with senior officers,
members of statutory com-
missions and SHRCs, diplo-
mats, civil society, and other
dignitaries will be present on
the occasion.

The event will be followed by
a national conference on
‘Mental well-being:
Navigating stress from class-
room to workplace’. The three
sessions include 'Stress among
Children and Adolescents’,
'Mental health challenges in
institutions of higher learn-
ing', and "Stress and burnout
at workplaces’.

The conference aims to explore
the psychological impacts of
stress at various stages of life -
- from education to employ-
ment and propose recommen-
dations to promote mental
well-being across different sec-
tors, the NHRC said.

The theme for this year's
Human Rights Day -- 'Our
Rights, Our Future, Right Now'
-- emphasises that human
rights are not just aspirational
but also a practical tool for

future. Embracing the trans-
formative potential of human
rights can help build a more
peaceful, equitable, and sus-
tainable world. Now is the
time to renew global action for
a future rooted in human dig-
nity, it added.

“The Commission has consis-
tently worked to ensure the
protection of both civil and
political rights, as well as eco-
nomic, social, and cultural
rights. It has made significant
contributions to mainstream-
ing a human rights-centred
approach in government poli-
cies and programmes, and in
raising awareness among pub-
lic authorities and civil society
through various initiatives,”
the statement said.

It continues to foster human
rights discussions at nation-
al and international fora and
engages in dialogue with civil
society, NGOs, human rights
defenders, experts, statutory
commission members, state
human rights commissions,
and government officials. The
NHRC, India has conducted
numerous spot investigations,
open hearings, and camp sit-
tings since its inception.
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20 ATE I faA1 TIRAT & AFAIRIBR AT, 600 ATHS dfad

https://www.bhaskar.com/local/jharkhand/ranchi/news/human-rights-commission-

without-a-chairman-for-20-months-600-cases-pending-134095445.html

https://www.indiavoice.com/more-than-23-14-lakh-cases-of-human-rights-violations-
reqgistered/
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Acting Chairperson of NHRC extend greetings on eve of Human
Rights Day

https://www.bignewsnetwork.com/news/274837526/acting-chairperson-of-nhrc-extend-
greetings-on-eve-of-human-rights-day

ANI 10th December 2024, 01:55 GMT+11

New Delhi [India], December 9 (ANI): Vijaya Bharathi Sayani, the acting chairperson of
the National Human Rights Commission, on Monday extended greetings on the eve of
Human Rights Day which is celebrated every year on December 10.

As per a release from the NHRC, Vijaya Bharathi Sayani said that this significant day,
observed every year on 10th December since 1950, commemorates the adoption of the
Universal Declaration of Human Rights (UDHR) by the United Nations in 1948.

"For India, this day holds special significance, as Indian representatives made a pivotal
contribution to the drafting of this landmark document, which embodies humanity's
shared commitment to dignity, justice, and equality," she said.

She also emphasized that Human Rights Day serves as a powerful reminder that every
individual is born with inalienable rights.

"This year's theme--"Our Rights, Our Future, Right Now"--reinforces the belief that
human rights are not just an aspiration, but a practical tool for empowering individuals
and communities to build a better future. By embracing the transformative potential of
human rights, we can create a world that is more peaceful, equitable, and sustainable.
Now is the time to reinvigorate global action and mobilise for a future rooted in human
dignity," she said.

The acting chairperson further stressed that the National Human Rights Commission
(NHRC), India plays a vital role in advancing human rights discourse, drawing on India's
rich civilizational ethos of empathy, compassion, and respect for human dignity.

"The Commission remains committed to promoting human rights both within India and
across the globe, working closely with other National Human Rights Institutions,
particularly in the Global South. Through its capacity-building initiatives, the NHRC
draws upon its extensive experience in addressing various human rights concerns over
the past three decades," Vijaya Sayani said.

"Guided by the principles of the Protection of Human Rights Act, which reflects the
values and spirit of both the Constitution of India and the Universal Declaration of
Human Rights, the Commission reaffirms its unwavering commitment to continue
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tirelessly the efforts to encourage and empower all to safeguard the rights and dignity of
every person," she added. (ANI)
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ASHA workers protest: Complaint filed with NHRC against two police
officials

https://telanganatoday.com/asha-workers-protest-complaint-filed-with-nhrc-against-two-
police-officials

A city based advocate filed a complaint with the National Human Rights Commission
(NHRC) against the alleged inhumane behaviour of two officials of Hyderabad police
during the Asha workers protest at Koti on Monday.

By Telangana Today Published Date - 9 December 2024, 06:07 PM

Hyderabad: A city based advocate filed a complaint with the National Human Rights
Commission (NHRC) against the alleged inhumane behaviour of two officials of
Hyderabad police during the Asha workers protest at Koti on Monday.

The petitioner, E Rama Rao, in his complaint stated that ACP Sultan Bazaar, K Shanker
and Circle Inspector, Srinivas Chary had behaved rudely and in an undignified manner
with the women Asha workers.

Several Asha workers were injured due to the manhandling during the protest, the
advocate alleged and demanded action and probe into the incident.
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Building a Future Rooted in Human Dignity: The Role of NHRC on
Human Rights Day

https://www.devdiscourse.com/article/law-order/3187537-building-a-future-rooted-in-
human-dignity-the-role-of-nhrc-on-human-rights-day

The NHRC, since 1993, has registered over 23 lakh human rights cases,
recommending Rs 256.57 crore in relief. Human Rights Day celebrates the Universal
Declaration of Human Rights, underscoring rights as tools for empowerment. The
NHRC promotes awareness and aims to foster mental well-being through various
programs and conferences.

Devdiscourse News Desk | New Delhi | Updated: 09-12-2024 17:18 IST | Created: 09-
12-2024 16:49 IST

Since its inception in 1993, the National Human Rights Commission (NHRC) has
registered over 23 lakh cases of human rights violations, recommending a total of Rs
256.57 crore in relief to the victims. The commission announced these figures recently,
highlighting its ongoing efforts in addressing human rights issues.

Every year on December 10, Human Rights Day is celebrated globally to commemorate
the adoption of the Universal Declaration of Human Rights by the United Nations in
1948. This year, President Droupadi Murmu is set to be the chief guest at a special
event organized by the NHRC to mark the occasion. The event aims to reflect on
human rights responsibilities and prevention of violations.

The theme for this year's Human Rights Day, 'Our Rights, Our Future, Right Now,'
emphasizes the immediate importance of human rights in empowering communities and
fostering a sustainable world. The NHRC is organizing a conference focusing on mental
well-being across various sectors, highlighting stress challenges faced from education
to the workplace.

(With inputs from agencies.)
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Celebrating Human Rights Day: A Call to Action

https://observervoice.com/celebrating-human-rights-day-a-call-to-action-81325/

Shalini SinghDecember 10, 2024Last Updated: December 10, 2024

Human Rights Day is observed every year on December 10. This day marks the
adoption of the Universal Declaration of Human Rights (UDHR) by the United Nations in
1948. Since 1950, it has served as a reminder of our shared commitment to dignity,
justice, and equality. For India, this day holds special significance. Indian
representatives played a crucial role in drafting this landmark document. Their
contributions reflect the country’s dedication to human rights.

This year, the theme for Human Rights Day is “Our Rights, Our Future, Right Now.” This
theme emphasizes that human rights are not just ideals but practical tools for
empowerment. They can help individuals and communities build a better future. As we
face global challenges, it is essential to reinvigorate our commitment to human rights.

The Importance of Human Rights Day

Human Rights Day is more than just a date on the calendar. It is a powerful reminder
that every person is born with inalienable rights. These rights are essential for living a
life of dignity and respect. The observance of this day encourages individuals to reflect
on the importance of human rights in their lives and communities.

This year’s theme highlights the urgency of addressing human rights issues. It calls for
immediate action to ensure that everyone can enjoy their rights fully. The challenges we
face today, such as climate change and conflict, often lead to widespread human rights
violations. By recognizing the importance of human rights, we can work towards a more
peaceful and equitable world.

Human Rights Day also serves as a platform for raising awareness. It encourages
discussions about the rights that every individual should enjoy. By engaging in these
conversations, we can foster a culture of respect and understanding. This culture is vital
for building a society where everyone feels valued and protected.

Global Challenges and Human Rights

Today, the world faces complex challenges that threaten human rights. Issues like
climate change, terrorism, and conflict continue to drive violations. These challenges
require collective global action. It is crucial to ensure that the benefits of progress and
development are shared by all.



OBSERVER VOICE, Online, 10.12.2024

Page No. 0, Size:(0)cms X (0)cms.

India’s philosophy of “Vasudhaiv Kutumbakam,” meaning “the world is one family,”
embodies this belief. It emphasizes the importance of unity and cooperation in
addressing global issues. By working together, nations can tackle the root causes of
human rights violations.

The National Human Rights Commission (NHRC) of India plays a vital role in this effort.
The NHRC draws on India’s rich civilizational ethos of empathy and respect for human
dignity. It is committed to promoting human rights both within India and globally.
Through collaboration with other National Human Rights Institutions, particularly in the
Global South, the NHRC aims to address various human rights concerns effectively.

The Role of the NHRC in Promoting Human Rights

The National Human Rights Commission (NHRC) is dedicated to advancing human
rights discourse in India. It has a rich history of addressing human rights issues over the
past three decades. The NHRC’s work is guided by the principles of the Protection of
Human Rights Act. This act reflects the values of both the Indian Constitution and the
Universal Declaration of Human Rights.

On this Human Rights Day, the NHRC calls upon every individual to promote and
protect human rights. The commission emphasizes the importance of a culture that
values happiness for all, as expressed in the ethos of “Sarve Bhavantu Sukhinah.” This
principle encourages a collective effort to ensure that everyone can enjoy their rights
and dignity.

The NHRC remains committed to empowering individuals and communities. It works
tirelessly to safeguard the rights of every person. By fostering a culture of human rights,
the NHRC aims to create a more just and equitable society. As we observe Human
Rights Day, let us all take a moment to reflect on our responsibilities. Together, we can
build a future where human rights are respected and upheld for everyone.
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Celebrating World Human Rights Day

https://statetimes.in/celebrating-world-human-rights-day-2/

By statetimes_editor Last updated Dec 9, 2024

The world including India which is the mother of democracy and the largest democracy
of the world is celebrating the world human rights day on 10th of December
2024 .Declaration of human rights ,a milestone ,which proclaimed that every human
being is entitled to certain inalienable rights is envisaged by UNO.UNO secretary
general Antonio Guterrs has said,” ‘The universal Declaration shows the way to
common values and approaches that can help resolve tensions and create the security
and stability our world craves.”10th December 2024 marked the 76th anniversary of one
of the world’s most groundbreaking global pledges ,the Universal Declaration of Human
rights (UDHR).This landmark document enshrines the inalienable rights that everyone is
entitled to as a human being irrespective of race, color, religion ,sex ,language ,political
or other opinion ,national or social origin ,property ,birth or other status .The Declaration
was proclaimed by the United Nations general Assembly in Paris on 10th of December
1948 and sets out ,for the first time ,fundamental human rights to be universally
accepted and. protected .Human Rights Day on December 10 ,commemorates the
adoption of the universal declaration of Human Rights in 1948.Human Rights Day is
celebrated every year on December 10 to remember the day in 1948 when the
Universal Declaration of Human Rights was ratified by the UN General Assembly .On
this important day ,the world is reminded of the fundamental freedoms and rights to
which every person is entitled ,regardless of nationality ,ethnicity ,religion or any other
distinction .On this occasion ,all stakeholders in the national and international
community are reminded and given an opportunity to reflect on their past and future
actions and responsibilities and to strive for the promotion and protection of human
rights .On this human rights Day ,let us reflect on the fundamental importance of human
rights for every individual and use them as a daily guide to pursue justice ,equality
,peace and freedom for all .Like the other parts of the world as well as the UNO ,India is
also celebrating the world human rights day with fanfare and enthusiasm .The Indian
constitution guarantees its citizens the fundamental rights which are more or less similar
to the human rights declarations of UN .In this connection various programs ,workshops
,Symposiums ,debates and discussions are organized by the educational institutions as
well by the different departments of the government of India and Jammu and Kashmir
.The main aim is to aware the citizens of their freedoms and rights as guaranteed by the
UNO and by the constitution of India .Every year there is a theme of the international
human rights day and in 2024 the theme is "Our Rights,Our Future,Right Now’ ‘In the
decades since the ratification of the UDHR ,the human rights have become more widely
recognized and protected around the world .The declaration has served as the corner
stone for a system of human rights protection ,that is growing and reaching out to more
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vulnerable populations ,including migrants ,indigenous peoples and persons with
disabilities .As already pointed at the outset ,the Universal Declarations of Human
Rights was ratified by the UN General Assembly on this day in 1948, known as Human
Rights Day .Human Rights Day was formally established in 1950 when the Assembly
adopted resolution 423 (V) designating December 10 as an annual day of observance
of human rights. The UDHR ,though not legally binding has inspired over 60 human
rights instruments ,creating an international framework for the protection and promotion
of human rights .This document ,comprising 30 articles ,served as a landmark
commitment to safeguarding the inherent dignity and equal rights of all human beings.
The aftermath of world war two underscored the need for a global commitment to
human rights .The UNHR emerged as a beacon of hope and justice ,emphasizing that
human rights are not privilege but a universal entittement .The UDHR, with its
compressive articulation of fundamental rights and freedoms ,serves as a compass
guiding nations towards meeting the basic needs of their citizens ,whether they be of a
socioeconomic or political nature .In India ,the National Human Rights Commission has
organized a programme at Bharat Mandapam ,New Delhi ,on December 10,2023 ,at 10
am .The Vice President of India Jagdeep Dhankhar war the chief guest and he
delivered an important speech on this occasion highlighting the importance of human
rights and their constitutional safeguards .Various dignitaries ,including NHRC
Chairperson Justice Arun Mishra ,and representatives from diplomatic circles ,civil
society members ,academia ,NGO’s and human right defenders and activists attended
the function to mark the human rights day .This year is the 75th year of the adoption of
human rights by UNGA and the 75 years journey of this landmark document has been
overwhelmingly endorsed by all member countries of the united nations .Recently a
conference of National Human Rights institutions of Asia Pacific was successfully
hosted by NHRC ,India in New Delhi ,also reaffirmed its Delhi Declaration ,the enduring
importance of UDHR .It has guided the drafting of the Paris Principles ,as a yardstick for
setting up NHRI’s worldwide for promoting and safeguarding human rights by engaging
with diverse stakeholders ,including governments ,in the formulation of human rights
centered policies and legislations .The day for the national Human Rights Commission
,NHRC ,India serves as an opportunity and a reminder for all stakeholders in the
national and international community to reflect on their past and future actions and
responsibilities and to work towards the promotion and protection of human rights to
ensure ‘Freedoms ,Equality and Justice for all ,which is also the theme of human rights
day this year .In India NHRC has been working continuously to safeguard civil, political
,economic ,social and cultural rights of the people since its inception .The commission
has also contributed in raising awareness among public officials and civil society on
various human right issues and promoting a human rights -centered approach in
policies and programmes through its various initiatives and activities .During the last
one year from 1st December ,2022 to 30th November 2023,the commission registered
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80,376 cases ,including 117 cases of suo motu cognizance .In India there is much
awareness of the Human rights as the government ,NGO’s ,NHRC and human right
activists and organizations are making efforts to aware the citizens about the
importance of human rights .It is because of this awareness that there is very little
human right violations and wherever there is some violations of the human rights ,the
human rights watchdog comes to the rescue of the affected people and makes the
violators to correct the situation so that human rights are protected and promoted .In
India very year December 10 is celebrated every year with gaiety as the pious occasion
to ensure ,promote and protect the human dignity and human freedoms and rights.
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Commission to investigate extrajudicial killings demanded Staff
Correspondent

https://www.newagebd.net/print/post/252442

10 December, 2024, 01:00

Rights organisation Ain O Salish Kendra on Monday demanded formation of a
commission to investigate all the incidents of extrajudicial killing reported till now. The
demand was part of a statement released by the rights body containing 15 demands.

The rights body made the statement marking International Human Rights Day, globally
celebrated on December 10 every year. The theme of International Human Rights Day
2024 is ‘Our Rights, Our Future, Right Now.’

According to ASK human rights monthly reports, nine people fell victims to extrajudicial
killings from August 9 to November 30 after the Professor Muhammad Yunus-led
interim government assumed power on August 8. ASK reports revealed that one person
turned victim of extrajudicial killing in November while three people died in October for
the same reason. Of the nine, five died due to physical torture by the joint forces, one
died under torture by members of the Department of Narcotics Control, one died due to
torture by the members of Bangladesh Navy and two died in shootouts by police and
joint forces between August 9 and November 30, according to the ASK monthly reports.
According to a report by human rights organisation Odhikar published on November 15,
at least eight incidents of extrajudicial kilings were reported from August 9 to
September 30.

ASK’s 15-point demand included ensuring necessary action to prevent mob lynching
incidents, changing discriminatory laws to ensure equal rights for women, ensuring
safety for the religious and national minorities, reforming the National Human Rights
Commission Act of 2009, and taking necessary steps to implement Chittagong Hill
Tracts Treaty. The demands also included taking necessary steps to make the Election
Commission an independent and effective institution to ensure the desired democratic
system and human rights,

creating an environment to ensure healthy political and democratic practices, and
expanding emergency helpline services and other welfare measures in foreign
embassies for the protection and cooperation of migrant workers. Manabadhikar
Shongskriti Foundat

ion in another statement on Monday said that human rights could only be ensured and
sustained through the implementation and practice of fundamental rights of democracy,
including fair and peaceful elections, right vote and freedom of expression. Marking the
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occasion, the rights body said, ‘This day should inspire everyone to take action to revive
the human rights movement.

We must be committed to stand up against all discrimination and work for the human
rights to build a society of equality, justice and peace.” National minority activists from
the CHT, meanwhile, demanded an end to human rights violations in the three hill
districts of Rangamati, Khagrachari and Bandarban. They also claimed in a press
release that there had been no change in the situation in the region even after the
Sheikh Hasina-led fascist government was ousted following a student-led mass uprising
on August 5. The press release was jointly issued by the hill-based political group
United People’s Democratic Front-backed student organisation Greater Parbatya
Chattogram Pahari Chhatra Parishad, Parbatya Chattogram Nari Sangha, Ganotantrick
Juba Forum and Hill Women Federation
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Complaint against Hyderabad police officials for manhandling ASHA
workers

https://www.siasat.com/complaint-against-hyderabad-police-officials-for-manhandling-
asha-workers-3145132/

Advocate Immaneni Rama Rao lodged the complaint with NHRC seeking action against
the police officials.

News Desk Follow on Twitter] Posted by Vivek Bhoomi | Published: 9th December
2024 7:08 pm IST

Hyderabad: A complaint was filed against assistant commissioner of police (ACP) K
Shankar and Sultan Bazaar circle inspector (Cl) Srinivas Chary with the National
Human Rights Commission (NHRC) for allegedly manhandling and slapping an ASHA
worker.

Earlier in the day, workers of the Accredited Social Health Activists (ASHA) protested at
the Director of Medical Education’s office demanding an increment of salary to Rs
18,000, a pre-election promise of the Congress.

A video shows ASHA workers being detained by the police. In one such visual, an
ASHA worker’s leg got stuck in between the door of the police van.

Withering in pain, she tries to communicate with the Sultan Bazaar inspector Srinivas
Chary who was at that time closing the door. Screaming, she slaps the police inspector
as a defence mechanism.

Following this, a few police officers including the Sultan Bazar assistant commissioner
of police hit the ASHA worker. Amid the altercation, a police officer also pulled the
ASHA worker’s saree.

The video went viral with netizens condemning the act.

Seeking action against the police officers, a complaint was lodged by advocate
Immaneni Rama Rao with petition number 20380/IN/2024.

It is to be noted that Telangana chief minister A Revanth Reddy promised to hike the
salary of Asha workers during elections however, it is yet to be implemented. Some
ASHA workers alleged that they did not receive the money for the survey of polio in
Telangana. They added that the money was given to Anganwadi teachers instead.
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Human Rights Day 2024: NHRC India Reaffirms Commitment To
Universal Declaration, Calls For Global Action On Human Dignity

https://www.msn.com/en-in/health/nutrition/human-rights-day-2024-nhrc-india-reaffirms-
commitment-to-universal-declaration-calls-for-global-action-on-human-dignity/ar-
AA1vxlia

https://www.latestly.com/agency-news/india-news-acting-chairperson-of-nhrc-extend-
greetings-on-eve-of-human-rights-day-6478560.html

12h * 2 min read

The message by NHRC, India Acting Chairperson, Smt Vijaya Bharathi Sayani on the
eve of Human Rights Day

“On the eve of Human Rights Day, | extend my warm greetings to all. This significant
day, observed every year on 10th December since 1950, commemorates the adoption
of the Universal Declaration of Human Rights (UDHR) by the United Nations in 1948.
For India, this day holds special significance, as Indian representatives made a pivotal
contribution to the drafting of this landmark document, which embodies humanity’s
shared commitment to dignity, justice, and equality.

Human Rights Day serves as a powerful reminder that every individual is born with
inalienable rights. This year’s theme—"Our Rights, Our Future, Right Now"—reinforces
the belief that human rights are not just an aspiration, but a practical tool for
empowering individuals and communities to build a better future.

By embracing the transformative potential of human rights, we can create a world that is
more peaceful, equitable, and sustainable. Now is the time to reinvigorate global action
and mobilise for a future rooted in human dignity.

Today, we face complex challenges such as climate change, environmental
degradation, terrorism, and conflict within and beyond the boundaries of the nations,
which continue to drive widespread human rights violations. Addressing these issues
requires collective global action to ensure that the benefits of progress and development
are equally shared by all. India has shown long before that this idea can be achieved by
practicing the belief of ‘Vasudhaiv Kutumbakam’, i.e., ‘the world is one family.’

The National Human Rights Commission (NHRC), India plays a vital role in advancing
human rights discourse, drawing on India’s rich civilisational ethos of empathy,
compassion, and respect for human dignity. The Commission remains committed to
promoting human rights both within India and across the globe, working closely with
other National Human Rights Institutions, particularly in the Global South. Through its
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capacity building initiatives, the NHRC draws upon its extensive experience in
addressing various human rights concerns over the past three decades.

On this solemn occasion of Human Rights Day, | take this opportunity, on behalf of the
NHRC, India, to call upon every individual to stand up for promoting and protecting
human rights culture in the country in line with the civilisational ethos of ‘Sarve
Bhavantu Sukhinah’ i.e. ‘let there be happiness for all.’

Guided by the principles of the Protection of Human Rights Act, which reflects the
values and spirit of both the Constitution of India and the Universal Declaration of
Human Rights, the Commission reaffirms its unwavering commitment to continue
tirelessly the efforts to encourage and empower all to safeguard the rights and dignity of
every person.
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Human Rights Day 2024: NHRC India Reaffirms Commitment To
Universal Declaration, Calls For Global Action On Human Dignity

https://www.freepressjournal.in/india/human-rights-day-2024-nhrc-india-reaffirms-
commitment-to-universal-declaration-calls-for-global-action-on-human-dignity

Human Rights Day serves as a powerful reminder that every individual is born with
inalienable rights. This year’s theme—"Our Rights, Our Future, Right Now"—reinforces
the belief that human rights are not just an aspiration, but a practical tool for
empowering individuals and communities to build a better future.

Somendra SharmaUpdated: Monday, December 09, 2024, 07:22 PM IST

The message by NHRC, India Acting Chairperson, Smt Vijaya Bharathi Sayani on the
eve of Human Rights Day

“On the eve of Human Rights Day, | extend my warm greetings to all. This significant
day, observed every year on 10th December since 1950, commemorates the adoption
of the Universal Declaration of Human Rights (UDHR) by the United Nations in 1948.
For India, this day holds special significance, as Indian representatives made a pivotal
contribution to the drafting of this landmark document, which embodies humanity’s
shared commitment to dignity, justice, and equality.

Human Rights Day serves as a powerful reminder that every individual is born with
inalienable rights. This year’s theme—"Our Rights, Our Future, Right Now"—reinforces
the belief that human rights are not just an aspiration, but a practical tool for
empowering individuals and communities to build a better future.

By embracing the transformative potential of human rights, we can create a world that is
more peaceful, equitable, and sustainable. Now is the time to reinvigorate global action
and mobilise for a future rooted in human dignity.

NHRC, India Acting Chairperson, Smt Vijaya Bharathi Sayani in her message on the
eve of Human Rights Day says that the day serves as a powerful reminder that every
individual is born with inalienable rights. The Ilink to the detailed
message: https://t.co/gkGWn4RUdK pic.twitter.com/cqto4e1Q0h

— NHRC India (@India_NHRC) December 9, 2024

Today, we face complex challenges such as climate change, environmental
degradation, terrorism, and conflict within and beyond the boundaries of the nations,
which continue to drive widespread human rights violations. Addressing these issues
requires collective global action to ensure that the benefits of progress and development
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are equally shared by all. India has shown long before that this idea can be achieved by
practicing the belief of ‘Vasudhaiv Kutumbakam’, i.e., ‘the world is one family.’

The National Human Rights Commission (NHRC), India plays a vital role in advancing
human rights discourse, drawing on India’s rich civilisational ethos of empathy,
compassion, and respect for human dignity. The Commission remains committed to
promoting human rights both within India and across the globe, working closely with
other National Human Rights Institutions, particularly in the Global South. Through its
capacity building initiatives, the NHRC draws upon its extensive experience in
addressing various human rights concerns over the past three decades.

On this solemn occasion of Human Rights Day, | take this opportunity, on behalf of the
NHRC, India, to call upon every individual to stand up for promoting and protecting
human rights culture in the country in line with the civilisational ethos of ‘Sarve
Bhavantu Sukhinah’ i.e. ‘let there be happiness for all.’

Guided by the principles of the Protection of Human Rights Act, which reflects the
values and spirit of both the Constitution of India and the Universal Declaration of
Human Rights, the Commission reaffirms its unwavering commitment to continue
tirelessly the efforts to encourage and empower all to safeguard the rights and dignity of
every person.

Jai Hind!”
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https://mpcg.ndtv.in/lifestyle/human-rights-day-2024-know-the-date-history-significance-
and-theme-for-this-year-quotes-our-rights-our-future-right-now-un-7212398
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Human Rights Day 2024: &< Il 10ﬁﬁ_®ﬁﬁ WWWW% Gﬁgﬁmmﬁ
Tt AT o T TETaT, < IR I o HEd B 16 [ardl §. AHanieR HHd! & fad
TG Y BT B JHE dlehr ¢ob foral H 3u Helled & SR 39 faaq & Ugd el &
fob Hie[aT SR B AFaIBRT &1 A1 Sae Ieeior ha1 &1 @1 8, §icdp 32 3R & =0 § +f
WA o dT ST 3@ €. AFATISGR A & U™ A =T SaTs foh ST Tad SHaR]
Thaq (Disinformation) & AT T ool 3T ?_69[ % G@ﬁ hgl b W AFANYBRI & %I'Q
Il §¢ W &, foieh AEToR dfyes Tebgged 3R viges ¢ ¥ HeH 3o & &l
S{TaRAHT ©.

AHGATIPTR T &7 (What is Human Rights)

I AFAYSR 9 PR § off §AR U 39fl § it 0 A% §. g, ff,
ST AT ST 7, T, o, 4TS 31 fhet 3y T 1 wRarg fobd fomr 3 g/ a6 ford
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A ISR §. 377 G Hifers, Siad & PR T ddR 9 R e g S sha=
DI S TS ST 3, S s HioH, fRrefT, o1, W 3R a1 &1 SHfUHR.
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B & HRU BId §. d S, o, Igtaan a1 ar=aare § W gid g, aur 3t & g
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3 SRIBRY W R wxclt B, IR & fog, fren &1 iR Ieifas sifererRY
H1 TN T & T Heayul §, S fb g9 # Adae &A1 331 av8, Wy &
3IPR 3R Wes T ddh Ugd sia- SR THH & SHABR & e Agayul &,

. UFAYPR Had 3 [daR el &, [afvs g, T iR fadge! & aregw 9 4
HTAf-au 1 S §-1 70 .
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g1t & RIATh fad aid Ihd &, AFAIIGR TR &dl § [ Al &1 Jarud SaRadbdrsi
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@Wﬁ 9 our Rights, Our Future, Right Now ﬁﬂfﬁﬁﬁﬂé% Wﬂgﬁﬂﬁﬂw
gREE gg SIRTY, TXAVe, T R 3R I & 80R & U H JaiehR o TR
AP T8 R faar-fausf a2,

IS ST § 356 4 U AP S8 21 AP ARRS g Ao HHRI & IR |
IR ¥ T 7T §. 7 Sf=id 3T aTdl THE HTIPHR 3 UPR &-

. T Gfcd BT HABR

o I, sMdTa HagR S1ydT TeT ¥ Gfad o1 ifieR
o B P JHY JHM BT SMfYDPR

o UHTERITCH T% SUAR 61 3R

o S{TANTH 9T e RIM g4 & W=l

. TS Hb W T BT HYDR




NDTV, Online, 10.12.2024
Page No. 0, Size:(0)cms X (0)cms.
. 3R sifieafad &t wdaa
. Ifed e gobaH &1 DR
o TSl B MRUART 31aT ddianur A gfad o1 IR
o« TATCH GRT ATdel+d JATS BI SRIBR
o ORIl HIfed B A Ug e §7ATE A O B SHYDR
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o TRUMTIA YTt B DT TR
. TS T SAHYDR
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YR § AU FT 82 (Human Rights in India)

HRd & AP HEATYDR AT & AR, WAL gRT TREPd Aferd & Sita, T,
FHAT SR FHH Y Heferd USRI & U H AHaUGR a1 RIS srgsel & giafgd qur
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HRA H ST HAAMIBR SR (NHRC) BT RITTT a¥ 1993 H 1 778 2. ford ST & dgd 30
T far a1 § 98 8- AFANYeR fRFTH (PHRA), 1993 T TRe&UT. AR I
HHATIBRR TN Bt RITIT BT UL BT 8.

HRATT WA & AHASRI & &3 TTaeTi &I MHd fovar a1 g, Hiferd SIfeRT &1 Wi i
3¢ 14 ¥ 32 dP. QUM & 3¢ 14 ¥ 18 AP URA & Udd ANRSD DI A b
SRR BT RS T & STwde 19 HTHUT 3R Tl Bt el 9 Hafid § SR 3ifwg 21
Sa- U4 WadadT 1 SUBR U™ Bl §. Hifeid AFaNY®bRI & Ieae- & HHd § ANRS
3G 32 & dad IATH R 3R HTEE 226 & dgd I AT Al Hobdl 6. T B
Hf FE=w T G 36 ¥ 51 dF HRA AHANIGRI B FAHH GIVUNT BT GRS §
3R 3 ICESCR Td ICCPR &1 IfY &1 5.

sfaeTy FT Hgdl &7 (Human Rights Day History)

facta fay g @9 1939-45) & 918 I g3 °INOMST 3R e & Th Tl ¥ IS
AHARER T U 3. a9 1948 H UgA GR S AGHIHG AFATYSGRI &1 A0S ot R
HgHd gU. S 9y feHeR ¥ Ty Y HErHT A AHG SRAGRT $I FrGHH G0 (UHDR),
Hid &1 URR Wl SIdRIF AFAYSR BT & [dbr &I Tes d GHIIAT S HI
3O, UHDR & 30 TG aaAM 3R HiTS & AFATISGR e, SR ok 3/ STt
IUHRUT & RIgid a1 o s UeH Hra &,
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Human Rights Day For Protection And Promotion Of Human Rights

https://www.etvbharat.com/en/linternational/human-rights-day-for-protection-and-
promotion-of-numan-rights-enn24120903393

From December 1, 2023, to November 30, 2024, the National Human Rights
Commission (NHRC) registered 65,973 cases and disposed of 66,378 cases across
India.

By ETV Bharat English Team Published : 8 hours ago

New Delhi: Human Rights Day is observed on December 10 every year to
commemorate the Universal Declaration of Human Rights (UDHR), which was adopted
and proclaimed by the United Nations General Assembly in 1948. The UDHR serves as
a global benchmark for the protection and promotion of human rights.

"Human Rights Day is an opportunity for various stakeholders worldwide to reflect on
their actions and responsibilities, ensuring that they do not contribute to the violation of
human rights," said the National Human Rights Commission (NHRC).

History & Significance

The Universal Declaration of Human Rights enshrines the inalienable rights that
everyone is entitled to as a human being - regardless of race, colour, religion, sex,
language, political or other opinion, national or social origin, property, birth or other
status.

The declaration was proclaimed by the United Nations General Assembly in Paris on 10
December 1948 and sets out, for the first time, fundamental human rights to be
universally protected.

The UDHR is a global blueprint for international, national, and local laws and policies
and a bedrock of the 2030 Agenda for Sustainable Development.

Our Rights, Our Future, Right Now: Theme For 2024

This year's theme is a call to acknowledge the importance and relevance of human
rights in everyday life.

A UN resolution said, "Human rights can empower individuals and communities to forge
a better tomorrow. By embracing and trusting the full power of human rights as the path
to the world we want, we can become more peaceful, equal and sustainable."

This Human Rights Day focuses on how human rights are a pathway to solutions,
playing a critical role as a preventative, protective and transformative force for good.
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UN Secretary-General Antonio Guterres has said, "Human rights are the foundation for
peaceful, just, and inclusive societies."

Human Rights Day In India

To mark Human Rights Day, the National Human Rights Commission (NHRC) is
organising a programme in New Delhi which will be graced by President Droupadi
Murmu.

The event will be followed by a National Conference on 'Mental well-being: Navigating
stress from classroom to workplace.' The three sessions include 'Stress among Children
and Adolescents,’ 'Mental health challenges in institutions of higher learning', and
'Stress and burnout at workplaces'. The conference aims to explore the psychological
impacts of stress at various stages of life - From education to employment and propose
recommendations to promote mental well-being across different sectors.

The event will be attended by NHRC, India Acting Chairperson, Vijaya Bharathi Sayani,
Secretary General, Bharat Lal, along with senior officers, members of statutory
commissions, SHRCs, diplomats, civil society, and other dignitaries.

NHRC Role in Protecting Human Rights

Established on October 12, 1993, the NHRC has consistently worked to ensure the
protection of both civil and political rights, as well as economic, social, and cultural
rights. It has made significant contributions to mainstreaming a human rights-centred
approach in government policies and programs, and in raising awareness among public
authorities and civil society through various initiatives.

The commission continues to foster human rights discussions at national and
international forums and engages in dialogue with civil society, NGOs, human rights
defenders, experts, statutory commission members, state human rights commissions,
and government officials.

The NHRC, India has conducted numerous spot investigations, open hearings, and
camp sittings since its inception. The Commission has established 12 core groups on
various human rights themes and regularly holds discussions with experts and senior
government officials to finalise recommendations.

Human Rights Violation Cases in India

During more than three decades of its inception, the NHRC registered a total of
23,14,794 and disposed of 23,07,587 cases, including 2,880 cases based on suo
motu cognizance. It also recommended about Rs 256.57 lakh as monetary relief to the
victims of human rights violations.
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During the last year, from December 1, 2023, to November 30, 2024, the NHRC, India
registered 65,973 cases and disposed of 66,378 cases, including those carried forward
from previous years. It took suo motu cognisance in 109 cases and recommended Rs
17,24,40,000 in monetary relief to victims of human rights violations during this period of
the last year.
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Human Rights Day Over 23 lakh cases registered by NHRC since its
inception

https://www.theweek.in/wire-updates/national/2024/12/09/del63-nhrc-day-prez.html

PTI Updated: December 09, 2024 16:50 IST

New Delhi, Dec 9 (PTI) More than 23 lakh cases have been registered by the NHRC
since its inception in 1993 and total relief amount worth Rs 256.57 crore has been
recommended to victims of human rights violations during the period, the rights panel
said on Monday.

President Droupadi Murmu will be the chief guest at an event here on Tuesday to
mark the Human Rights Day, the National Human Rights Commission said in a
statement.

Human Rights Day is observed on December 10 every year to commemorate the
Universal Declaration of Human Rights (UDHR), which was adopted and proclaimed by
the United Nations General Assembly in 1948.

The UDHR serves as a global benchmark for the protection and promotion of human
rights.

The NHRC said it views Human Rights Day as an opportunity for various
stakeholders worldwide to reflect on their actions and responsibilities, ensuring that they
do not contribute to the violation of human rights.

"The UDHR embodies the principle that all human beings are born free and equal,
with the right to life, liberty and security, and equality before the law, and freedom of
thought, conscience, religion, opinion, and expression," the statement said.

This principle is also reflected in India's Constitution and the Protection of Human
Rights Act (PHRA), 1993, which provided the legal framework for the establishment of
the NHRC on October 12, 1993.

"During more than three decades, it registered a total of 23,14,794 and disposed of
23,07,587 cases, including 2,880 cases based on suo motu cognisance, and
recommended about Rs 256.57 lakh as monetary relief to the victims of human rights
violations," the rights panel said.

During the last one year, from December 1, 2023 to November 30, 2024, the NHRC
registered 65,973 cases and disposed of 66,378 cases, including those carried forward
from previous years, the statement said.

"It took suo motu cognisance in 109 cases and recommended Rs 17,24,40,000 in
monetary relief to victims of human rights violations during this period of the last year," it
added.

The Commission also held a camp in Vijayawada, Andhra Pradesh.

To mark Human Rights Day, the NHRC is organising a programme at the Vigyan
Bhavan here. NHRC's acting chairperson Vijaya Bharathi Sayani, Secretary General
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Bharat Lal, along with senior officers, members of statutory commissions and SHRCs,
diplomats, civil society, and other dignitaries will be present on the occasion.

The event will be followed by a national conference on 'Mental well-being: Navigating
stress from classroom to workplace'.

The three sessions include 'Stress among Children and Adolescents', 'Mental health
challenges in institutions of higher learning', and 'Stress and burnout at workplaces'.
The conference aims to explore the psychological impacts of stress at various stages of
life -- from education to employment and propose recommendations to promote mental
well-being across different sectors, the NHRC said.

The theme for this year's Human Rights Day -- 'Our Rights, Our Future, Right Now' --
emphasises that human rights are not just aspirational but also a practical tool for
empowering individuals and communities to create a better future. Embracing the
transformative potential of human rights can help build a more peaceful, equitable, and
sustainable world. Now is the time to renew global action for a future rooted in human
dignity, it added.

"The Commission has consistently worked to ensure the protection of both civil and
political rights, as well as economic, social, and cultural rights. It has made significant
contributions to mainstreaming a human rights-centred approach in government policies
and programmes, and in raising awareness among public authorities and civil society
through various initiatives," the statement said.

It continues to foster human rights discussions at national and international fora and
engages in dialogue with civil society, NGOs, human rights defenders, experts, statutory
commission members, state human rights commissions, and government officials.

The NHRC, India has conducted numerous spot investigations, open hearings, and
camp sittings since its inception, the statement said.

(This story has not been edited by THE WEEK and is auto-generated from PTI)
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India Commemorates Human Rights Day with Renewed Commitment

https://www.devdiscourse.com/article/headlines/3187833-india-commemorates-human-
rights-day-with-renewed-commitment

Vijaya Bharathi Sayani of NHRC highlights India's pivotal role in drafting the Universal
Declaration of Human Rights. On Human Rights Day, she emphasizes the theme 'Our
Rights, Our Future, Right Now' and reinforces NHRC's dedication to global human
rights efforts with a focus on dignity, justice, and equality.

Devdiscourse News Desk | Updated: 09-12-2024 19:38 IST | Created: 09-12-2024
19:38 IST

Vijaya Bharathi Sayani, the acting chairperson of the National Human Rights
Commission, extended heartfelt greetings on Monday in anticipation of Human Rights
Day, observed annually on December 10. This significant day, commemorated since
1950, marks the adoption of the Universal Declaration of Human Rights (UDHR) by the
United Nations in 1948.

Sayani highlighted the unique significance for India, noting the pivotal contribution of
Indian representatives in drafting this landmark document, which encapsulates a
universal commitment to dignity, justice, and equality. She emphasized that Human
Rights Day is a compelling reminder that every individual is born with unalienable rights.

The theme for this year, 'Our Rights, Our Future, Right Now,' reinforces the notion that
human rights empower individuals and communities to forge a better future. Sayani
stressed the importance of global action and mobilizing towards a future rooted in
human dignity, urging the creation of a peaceful, equitable, and sustainable world.

She underscored the National Human Rights Commission's crucial role in advancing
human rights discourse, drawing upon India's rich ethos of empathy, compassion, and
respect for human dignity. The Commission remains steadfast in its commitment to
promoting human rights domestically and globally, focusing particularly on collaboration
with National Human Rights Institutions from the Global South.

Through capacity-building initiatives and grounded in the principles of the Protection of
Human Rights Act, the NHRC has accumulated extensive experience in addressing
human rights concerns over the past three decades. Sayani reaffirmed the
Commission's unwavering dedication to encouraging and empowering the safeguarding
of rights and dignity for everyone.
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IPS Officer R Prasad Meena Appointed as DG (Investigation) in NHRC

https://www.psuconnect.in/news/ips-officer-r-prasad-meena-appointed-as-dg-in-
nhrc/45607

by Psu Connect Date: 09-12-24

Meena, a 1993 batch Indian Police Service officer from the Assam-Meghalaya cadre,
currently serves as the Special Director General in the Border Security Force.

Senior IPS officer R. Prasad Meena has been appointed as the Director General
(Investigation) of the National Human Rights Commission (NHRC), as announced in a
Personnel Ministry order on Saturday.

Meena, a 1993 batch Indian Police Service officer from the Assam-Meghalaya cadre,
currently serves as the Special Director General in the Border Security Force. His
appointment as Director General (Investigation) at NHRC will be effective until his
retirement on July 31, 2025, according to the order.
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IPS R Prasad Meena Appointed Director General (Investigation) at
NHRC

https://indianmasterminds.com/news/ips-r-prasad-meena-appointed-director-general-
investigation-at-nhrc-101512/

The ACC has approved the appointment of R Prasad Meena (IPS) as the Director
General (Investigation) in the National Human Rights Commission (NHRC).

Indian Masterminds Bureau December 9, 2024

In a significant development, R Prasad Meena, 1993 batch IPS officer of the Assam-
Meghalaya cadre and currently serving as the Special Director General (SDG) of the
Border Security Force (BSF), has been appointed as the Director General
(Investigation) at the National Human Rights Commission (NHRC).

The appointment is effective from the date of assumption of charge, with his tenure
lasting until his superannuation on July 31, 2025, or until further orders are issued. This
move is expected to bolster the NHRC’s investigative capabilities, particularly in
upholding human rights standards across the country.

R Prasad Meena’s extensive experience in law enforcement and national security,
particularly his current role with the BSF, is expected to bring valuable expertise to his
new position at the NHRC, which plays a crucial role in addressing human rights
violations and ensuring justice for affected individuals.
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NHRC Seeks 'Action Taken Report' On Deaths Of Workers Due To
Sewage Cleaning, Manual Scavenging

https://argusnews.in/article/national/nhrc-seeks-action-taken-report-on-deaths-of-
workers-due-to-sewage-cleaning-manual-scavenging

by Pabitra Mohan Senapaty Mon, Dec 09 | 12:12 p.m.

Bhubaneswar, Dec 9: The National Human Rights Commission (NHRC) has issued
notices to the Chief Secretary, government of Delhi and the District Magistrates of
Darbhanga in Bihar, Kozhikode in Kerala, Cuttack in Odisha and Tiruvallur in Tamil
Nadu seeking Action Taken Report (ATR) in connection with the unabated deaths of
labourers during sewage cleaning and manual scavenging.

The authorities have been asked to submit the ATR within six weeks of the receipt of
the order. The commission issued the directions while acting on a petition filed by rights
activist and advocate Radhakanta Tripathy.

"It is a matter of serious concern that the state authorities are unable to prevent deaths
on account of sewage cleaning/ manual scavenging despite the directions issued by the
Supreme Court and the Advisory issued by this Commission on the matter," observed
the NHRC.

The Secretary of the Ministry of Social Justice and Empowerment, Government of India
has also been directed by the NHRC to ensure needful measures for preventing the
deaths related to sewage cleaning/ manual scavenging.

The complainant drew the attention of the commission towards deaths and injuries of
workers due to sewage cleaning/ manual scavenging in Delhi, Bihar, Odisha, Tamil
Nadu, Kerala and other states in the recent past.

Quoting data shared by the Central government in August this year, the complainant
highlighted that as many as 453 people have died while cleaning sewers and septic
tanks since 2014, even as 732 of India's 766 districts declared themselves free from
manual scavenging.

"Such deaths are not just a gross violation of human rights; they also violate the various
Supreme Court orders on Prevention of Manual Scavenging. Besides, since each and
every person involved in this work and henceforth dying in the pits belong to the Dalit
community, these deaths are also a clearcut violation of the Prevention of Atrocities
Act," alleged Tripathy.

He further accused those deaths of sanitation workers in sewers and septic tanks as an
ongoing human rights crisis in India.
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Tripathy stated that the absence of robust policies reflects a broader societal
indifference towards issues affecting the marginalised communities in India.

He sought the intervention of the NHRC to ensure proper rehabilitation of the deceased
families and recommended exemplary action plans to check such fatal incidents in the
future.

--IANS
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NHRC seeks 'action taken report' on deaths of workers due to sewage
cleaning, manual scavenging

https://www.daijiworld.com/news/newsDisplay?newsID=1251656

Mon, Dec 09 2024 08:07:07 AM

Bhubaneswar, Dec 9 (IANS): The National Human Rights Commission (NHRC) has
issued notices to the Chief Secretary, government of Delhi and the District Magistrates
of Darbhanga in Bihar, Kozhikode in Kerala, Cuttack in Odisha and Tiruvallur in Tamil
Nadu seeking Action Taken Report (ATR) in connection with the unabated deaths of
labourers during sewage cleaning and manual scavenging.

The authorities have been asked to submit the ATR within six weeks of the receipt of
the order. The commission issued the directions while acting on a petition filed by rights
activist and advocate Radhakanta Tripathy.

"It is a matter of serious concern that the state authorities are unable to prevent deaths
on account of sewage cleaning/ manual scavenging despite the directions issued by the
Supreme Court and the Advisory issued by this Commission on the matter," observed
the NHRC.

The Secretary of the Ministry of Social Justice and Empowerment, Government of India
has also been directed by the NHRC to ensure needful measures for preventing the
deaths related to sewage cleaning/ manual scavenging.

The complainant drew the attention of the commission towards deaths and injuries of
workers due to sewage cleaning/ manual scavenging in Delhi, Bihar, Odisha, Tamil
Nadu, Kerala and other states in the recent past.

Quoting data shared by the Central government in August this year, the complainant
highlighted that as many as 453 people have died while cleaning sewers and septic
tanks since 2014, even as 732 of India's 766 districts declared themselves free from
manual scavenging.

"Such deaths are not just a gross violation of human rights; they also violate the various
Supreme Court orders on Prevention of Manual Scavenging. Besides, since each and
every person involved in this work and henceforth dying in the pits belong to the Dalit
community, these deaths are also a clearcut violation of the Prevention of Atrocities
Act," alleged Tripathy.

He further accused those deaths of sanitation workers in sewers and septic tanks as an
ongoing human rights crisis in India.
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Tripathy stated that the absence of robust policies reflects a broader societal
indifference towards issues affecting the marginalised communities in India.

He sought the intervention of the NHRC to ensure proper rehabilitation of the deceased
families and recommended exemplary action plans to check such fatal incidents in the
future.
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NHRC seeks answers from states over continued manual scavenger
deaths

https://www.thenewsminute.com/news/nhrc-seeks-answers-from-states-over-continued-
manual-scavenger-deaths

A notice has been issued seeking action taken reports from Delhi, Darbhanga of Bihar,
Kozhikode of Kerala, Cuttack of Odisha, and Tiruvallur of Tamil Nadu.

Written by: IANS Published on: 09 Dec 2024, 8:47 am

The National Human Rights Commission (NHRC) has issued notices to the Chief
Secretary of Delhi and the District Magistrates of Darbhanga (Bihar), Kozhikode
(Kerala), Cuttack (Odisha), and Tiruvallur (Tamil Nadu) on December 8, demanding
answers following the continued deaths of laborers during sewage cleaning and manual
scavenging. The NHRC has sought an Action Taken Reports (ATR) within six weeks.

"It is a matter of serious concern that the state authorities are unable to prevent deaths
on account of sewage cleaning/ manual scavenging despite the directions issued by the
Supreme Court and the Advisory issued by this Commission on the matter," observed
the NHRC.

The move comes after a petition filed by rights activist and advocate Radhakanta
Tripathy brought the issue to the NHRC's attention. Tripathy highlighted the recent
deaths of sanitation workers in Delhi, Bihar, Odisha, Tamil Nadu, Kerala, and other
states, citing data from the central government revealing 453 deaths since 2014. This
statistic is particularly alarming given that 732 of India's 766 districts have declared
themselves free from manual scavenging.

The NHRC expressed serious concern over the state authorities' inability to prevent
these deaths, despite Supreme Court directives and the NHRC's own advisory. The
NHRC also directed the Secretary of the Ministry of Social Justice and Empowerment to
take necessary measures to prevent future tragedies.

Tripathy pointed out that these deaths are not only a violation of human rights and
Supreme Court orders but also a clearcut violation of the Prevention of Atrocities Act, as
the victims are predominantly from the Dalit community. He called the situation an
ongoing human rights crisis in India and stressed the need for robust policies to address
the issue.
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Tripathy stated that the absence of robust policies reflects a broader societal
indifference towards issues affecting the marginalized communities in India. The NHRC
has requested the authorities to provide details on the steps taken to rehabilitate the

families of the deceased and to implement effective action plans to prevent similar
incidents in the future.
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NHRC & SRIdE® WY A AFANUPR fdad @t yd I&l W
YUSTHATY ¢
https://jantaserishta.com/delhi-ncr/nhrc-acting-chairperson-extends-greetings-on-the-
eve-of-human-rights-day-3691791

Gulabi Jagat 9 Dec 2024 9:51 PM

New DelhiTTg fertt: AP AMAISR AN &1 Hridled e faomr yRd st A
IR B! AFATIGR a8 &t qd e IR YUSHTHATE <, ST 8% I1d 10 fedeR &t 1=
ST 8 | TTUA SR & U (a9t & SruR, faorn URdt Iart 3 &gl fob 1950 9 &R I1d
10 fasR ) FARI W arell I8 He@yul fad 1948 # Y WY GRT AHATIDGRT P
A fEs NN (SITH3AR) B UM B ATe el 81 I=2I Hel, "HRd & g, 78 fe
faRIY T @l 3, Aife YR Ul = 39 UagTRie award & Ureuul § Agagyul
IiTe fean, St ArFadT &1 TRHT, =1 3R T & forg wrgn ufdesdr &1 Udie g 1"

I8 39 a1d W off SR o i AarafieR e e wfdaemed swRs & &0 8 S
IRl ¢ & TS afad sifaursd SfeRI & Ay Ual giaT ¢l "$9 dY &1 [aW - "gaR
fYBR, TART Ui, 3l - 34 AU DI P 1 ¢ fb AFAIYSGR Had Th SMBIem gt
2, dfp ufdmal 3R THeE! B 95k Y™ §9M & T xied aM BT T ATERINSD
SUIRU § | HFATIDBRI BT URTATBRI &HAT I TR, TH T UHT fay &1 Fobd & off
3iferes rifagufl, raRiTa ok fedTss 811 3d IfYF HRarS &I R F Tfohy o 8k TrFa
T § fAfed ufawr & foe er &1 g 8, 3= Fell

BRAED HHE 7 M SR PR Hel & JPF AMAMUSR 3N (NHRC), HRd
AFATISR a0l &I 3 Fe™ | Heayul YfHewT AUTd 8, S HRd & Teryfd, Houm 3R
AFAT IHE & M & TS AN ABMER IR SR B

fasrr Jart 3 a1, " YR SR gHaT WR § AFaIGR] & 961d1 o1 & g ufdeg
g, 3 TP HHATISR TR & 1Y fAeHR B8 HR @1 &, TR e 93y
O e oo ggal & Wiy ¥, THTASRY! Ued dF axel # fafte aFariieR
feiarsfl &1 FAfId B | U4 UG 3IHT BT AH 31T & 1" I8i- BT, "HHATIBR
TR AT & Rigidl gR1 SR, S URd & WAy iR AHaeR! & Jrdviites
IO G & Gedl 3R HTGAT DI GRTdT ¢, 3TN 8% Al & UBRI 3R T 1 &M &
fog @t 31 Tienfed e iR IIGd 9 H & AT 3 T SR Y@ $1 3O 31T
i B Y Rl g 1" (TTHSATE)
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President Murmu to be Chief Guest on Human Rights Day at Vigyan
Bhavan on 10th December

https://pragativadi.com/president-murmu-to-be-chief-quest-on-human-rights-day-at-
vigyan-bhavan-on-10th-december/

by Itishree Sethy 09-Dec-2024 in Breaking, National, Top News Reading Time: 4 mins
read

New Delhi: Human Rights Day is observed on 10th December every year to
commemorate the Universal Declaration of Human Rights (UDHR), which was adopted
and proclaimed by the United Nations General Assembly in 1948.

The UDHR serves as a global benchmark for the protection and promotion of human
rights. The National Human Rights Commission (NHRC), India views Human Rights
Day as an opportunity for various stakeholders worldwide to reflect on their actions and
responsibilities, ensuring that they do not contribute to the violation of human rights.

The UDHR embodies the principle that all human beings are born free and equal, with
the right to life, liberty, and security, equality before the law, and freedom of thought,
conscience, religion, opinion, and expression. This principle is also reflected in India’s
Constitution and the Protection of Human Rights Act (PHRA), 1993, which provided the
legal framework for the establishment of the National Human Rights Commission
(NHRC), India on 12th October 1993.

ss human rights conditions across various regions of the country. These Rapporteurs
conduct visits to shelters, prisons, and similar institutions, preparing reports with
recommendations for future action. Additionally, 21 Special Monitors focus on specific
human rights issues and report their findings to the Commission.

The Commission has established 12 core groups on various human rights themes and
regularly holds discussions with experts and senior government officials to finalise
recommendations. It also organises open house discussions with stakeholders on
various human rights issues. Over the past year, it held several core group meetings,
open house discussions, and national consultations on various aspects of human rights.

The NHRC, India continues to collaborate with central and state governments,
parastatal organisations, academic institutions, NGOs, and human rights defenders to
protect and promote human rights. This year, the Commission began a new programme
to sensitise All India Services officers, including IAS, IPS, and IFS officers, to equip
them with a deeper understanding of human rights, enabling them to share this
knowledge within their respective organisations.
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The Commission also organised about 55 collaborative workshops, 06 moot court
competitions, and multiple internships, benefiting students from across the country.
Students and faculty members from 44 universities and colleges visited the Commission
for orientation on human rights and their protection mechanisms. Additionally, it hosted
debates for Central Para-military forces and State Police organisations to raise
awareness of human rights.

The NHRC, India has intervened in numerous cases, including issuing notices to sports
bodies to address harassment of women in the workplace, recommending free housing
for homeless persons, compensating victims of communal riots, and assisting with the
rehabilitation of persons displaced by natural disasters. It has also intervened in cases
of suicide by debt-ridden farmers and recommended amendments to 97 laws
discriminating against persons with Hansen'’s disease.

The Commission has expanded its outreach through the HRCNet Portal, which
connects with state authorities and allows individuals to file complaints online and track
their status in real time. The portal is linked to over five lakh Common Service Centers
and the National Government Services Portal
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President Murmu to Lead Human Rights Day Celebrations at Vigyan
Bhavan

https://www.devdiscourse.com/article/headlines/3187323-delhi-court-convicts-business-
tycoons-in-coal-block-scandal

President Droupadi Murmu will be the chief guest at Human Rights Day 2024 in New
Delhi, emphasizing the importance of the Universal Declaration of Human Rights. The
NHRC event will feature discussions on mental well-being and stress across various life
stages, underscoring a commitment to human rights advancements.

Devdiscourse News Desk | Updated: 09-12-2024 14:28 IST | Created: 09-12-2024
14:28 IST

In a significant gathering at Vigyan Bhavan, New Delhi, President Droupadi Murmu will
act as the chief guest for this year's Human Rights Day celebrations on December 10.
Annually celebrated in honor of the Universal Declaration of Human Rights (UDHR)
from 1948, this day focuses on the global strides made towards safeguarding human
rights.

The National Human Rights Commission (NHRC), India, will host a pivotal conference
themed 'Mental well-being: Navigating stress from classroom to workplace,' addressing
critical issues like stress among adolescents and workplace burnout. This initiative
highlights the pressing need to comprehend stress across various stages of life and
suggests improvements to boost mental well-being.

In the past year, NHRC India's involvement has been extensive, with notable spot
investigations and initiatives to mainstream human rights discussions across the nation.
The commission is proactive in the protection of both civil and political rights, engaging
different sectors and ensuring substantial outreach through its HRCNet Portal for real-
time grievance redressal. Its concerted efforts, including suomoto cognisance of over
100 cases and significant monetary relief allocations in response to human rights
violations, demonstrate a profound commitment to improving rights conditions
nationwide.
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President Murmu to lead Human Rights Day celebrations tomorrow
Hans News Service

https://www.thehansindia.com/news/national/president-murmu-to-lead-human-rights-
day-celebrations-tomorrow-928330

9 Dec 2024 8:31 PM IST

New Delhi: President Droupadi Murmu will be the Chief Guest at an event to celebrate
Human Rights Day here on Tuesday, an official statement said.The theme for this
year's Human Rights Day, “Our Rights, Our Future, Right Now,” emphasises that
human rights are not just aspirational but also a practical tool for empowering
individuals and communities to create a better future, it said.

To mark Human Rights Day, the NHRC will organise a programme at the Plenary Hall
of the Vigyan Bhavan, New Delhi. The event will be followed by a day-long National
Conference on 'Mental well-being: Navigating stress from classroom to workplace’.The
conference will have three sessions including ‘Stress among Children and Adolescents’,
‘Mental health challenges in institutions of higher learning’ and ‘Stress and burnout at
workplaces’, said the statement.

More than 23.14 lakh cases of human rights violations have been registered and Rs
256.57 crore recommended as a relief by the National Human Rights Commission to
victims of human rights violations since its inception in 1993, it said.Human Rights Day
is observed on December 10 every year to commemorate the Universal Declaration of
Human Rights (UDHR), which was adopted and proclaimed by the United Nations
General Assembly in 1948.

The UDHR serves as a global benchmark for the protection and promotion of human
rights. The National Human Rights Commission (NHRC), India views Human Rights
Day as an opportunity for various stakeholders worldwide to reflect on their actions and
responsibilities, ensuring that they do not contribute to the violation of human rights.The
UDHR embodies the principle that all human beings are born free and equal, with the
right to life, liberty, and security, equality before the law, and freedom of thought,
conscience, religion, opinion, and expression.

This principle is also reflected in India’s Constitution and the Protection of Human
Rights Act (PHRA), 1993, which provided the legal framework for the establishment of
the National Human Rights Commission (NHRC), India on October 12, 1993.The
President will be the Chief Guest, in the presence of the NHRC Acting Chairperson
Vijaya Bharathi Sayani, Secretary General Bharat Lal, along with senior officers,
members of statutory commissions, SHRCs, diplomats, civil society, and other
dignitaries.
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Prez Murmu to be chief guest at Human Rights Day event

https://www.msn.com/en-in/news/India/prez-murmu-to-be-chief-quest-at-human-rights-
day-event/ar-AA1vwim7

Story by SNS « 17h + 4 min read

The National Human Rights Commission will mark the Human Rights Day on Tuesday
where President Droupadi Murmu will be the chief guest.

Since its inception, the rights body has registered a total of 23,14,794 cases and
disposed of 23,07,587 of them , including 2,880 cases based on suo motu cognisance
and also recommended about Rs 256.57 lakh as monetary relief to the victims of human
rights violations.

The Acting Chairperson NHRC, India, Vijaya Bharathi Sayani, Secretary General,
Bharat Lal, along with senior officers, members of statutory commissions, SHRCs,
diplomats, civil society, and other dignitaries will be present on the occasion.

During the last one year, from 1st December, 2023 to 30th November, 2024, the NHRC,
India registered 65,973 cases and disposed of 66,378 cases, including those carried
forward from previous years. It took suo motu cognisance in 109 cases and
recommended Rs. 17,24,40,000/- in monetary relief to victims of human rights violations
during this period of the last year. The Commission also held a camp in Vijayawada,
Andhra Pradesh.

The theme for this year's Human Rights Day, “Our Rights, Our Future, Right Now,”
emphasises that human rights are not just aspirational but also a practical tool for
empowering individuals and communities to create a better future. Embracing the
transformative potential of human rights can help build a more peaceful, equitable, and
sustainable world. Now is the time to renew global action for a future rooted in human
dignity.

The Commission has consistently worked to ensure the protection of both civil and
political rights, as well as economic, social, and cultural rights. It has made significant
contributions to mainstreaming a human rights-centred approach in government policies
and programs, and in raising awareness among public authorities and civil society
through various initiatives.

It continues to foster human rights discussions at national and international forums and
engages in dialogue with civil society, NGOs, human rights defenders, experts, statutory
commission members, state human rights commissions, and government officials.
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The impact of NHRC, India is further demonstrated by its reviews of numerous bills,
laws, conferences, research projects, 31 advisories, and more than 100 publications,
including monthly newsletters and media reports, all of which testify to its efforts in
promoting and protecting human rights.

The advisories issued cover a range of issues, including child sexual abuse material
(CSAM), rights of widows, the right to food, health, mental health, informal workers’
rights, and environmental pollution, among others.

The NHRC has appointed 14 Special Rapporteurs to assess human rights conditions
across various regions of the country. These Rapporteurs conduct visits to shelters,
prisons, and similar institutions, preparing reports with recommendations for future
action. Additionally, 21 Special Monitors focus on specific human rights issues and
report their findings to the Commission.

The Commission has established 12 core groups on various human rights themes and
regularly holds discussions with experts and senior government officials to finalise
recommendations. It also organises open house discussions with stakeholders on
various human rights issues. Over the past year, it held several core group meetings,
open house discussions, and national consultations on various aspects of human rights.

The NHRC, India continues to collaborate with central and state governments,
parastatal organisations, academic institutions, NGOs, and human rights defenders to
protect and promote human rights.

This year, the Commission began a new programme to sensitise All India Services
officers, including IAS, IPS, and IFS officers, to equip them with a deeper understanding
of human rights, enabling them to share this knowledge within their respective
organisations.

The Commission also organised about 55 collaborative workshops, six moot court
competitions, and multiple internships, benefiting students from across the country.
Students and faculty members from 44 universities and colleges visited the Commission
for orientation on human rights and their protection mechanisms. Additionally, it hosted
debates for Central Paramilitary forces and State Police organisations to raise
awareness of human rights.

The NHRC, India has intervened in numerous cases, including issuing notices to sports
bodies to address harassment of women in the workplace, recommending free housing
for homeless persons, compensating victims of communal riots, and assisting with the
rehabilitation of persons displaced by natural disasters.
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It has also intervened in cases of suicide by debt-ridden farmers and recommended
amendments to 97 laws discriminating against persons with Hansen’s disease.

The Commission has expanded its outreach through the HRCNet Portal, which
connects with state authorities and allows individuals to file complaints online and track
their status in real-time. The portal is linked to over five lakh Common Service Centers
and the National Government Services Portal.

Human Rights Day is observed on 10th December every year to commemorate the
Universal Declaration of Human Rights (UDHR), which was adopted and proclaimed by
the United Nations General Assembly in 1948.

The UDHR serves as a global benchmark for the protection and promotion of human
rights. The National Human Rights Commission (NHRC), India views Human Rights
Day as an opportunity for various stakeholders worldwide to reflect on their actions and
responsibilities, ensuring that they do not contribute to the violation of human rights.



STATESMAN, Online, 10.12.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Prez Murmu to be chief guest at Human Rights Day event

https://www.thestatesman.com/india/prez-murmu-to-be-chief-quest-at-human-rights-
day-event-1503373847.html

The National Human Rights Commission will mark the Human Rights Day on Tuesday
where President Droupadi Murmu will be the chief guest.

SNS | New Delhi | December 9, 2024 2:51 pm

The National Human Rights Commission will mark the Human Rights Day on Tuesday
where President Droupadi Murmu will be the chief guest.

Since its inception, the rights body has registered a total of 23,14,794 cases and
disposed of 23,07,587 of them , including 2,880 cases based on suo motu cognisance
and also recommended about Rs 256.57 lakh as monetary relief to the victims of human
rights violations.

The Acting Chairperson NHRC, India, Vijaya Bharathi Sayani, Secretary General,
Bharat Lal, along with senior officers, members of statutory commissions, SHRCs,
diplomats, civil society, and other dignitaries will be present on the occasion.

During the last one year, from 1st December, 2023 to 30th November, 2024, the NHRC,
India registered 65,973 cases and disposed of 66,378 cases, including those carried
forward from previous years. It took suo motu cognisance in 109 cases and
recommended Rs. 17,24,40,000/- in monetary relief to victims of human rights violations
during this period of the last year. The Commission also held a camp in Vijayawada,
Andhra Pradesh.

The theme for this year's Human Rights Day, “Our Rights, Our Future, Right Now,”
emphasises that human rights are not just aspirational but also a practical tool for
empowering individuals and communities to create a better future. Embracing the
transformative potential of human rights can help build a more peaceful, equitable, and
sustainable world. Now is the time to renew global action for a future rooted in human
dignity.

The Commission has consistently worked to ensure the protection of both civil and
political rights, as well as economic, social, and cultural rights. It has made significant
contributions to mainstreaming a human rights-centred approach in government policies
and programs, and in raising awareness among public authorities and civil society
through various initiatives.
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It continues to foster human rights discussions at national and international forums and
engages in dialogue with civil society, NGOs, human rights defenders, experts, statutory
commission members, state human rights commissions, and government officials.

The impact of NHRC, India is further demonstrated by its reviews of numerous bills,
laws, conferences, research projects, 31 advisories, and more than 100 publications,
including monthly newsletters and media reports, all of which testify to its efforts in
promoting and protecting human rights.

The advisories issued cover a range of issues, including child sexual abuse material
(CSAM), rights of widows, the right to food, health, mental health, informal workers’
rights, and environmental pollution, among others.

The NHRC has appointed 14 Special Rapporteurs to assess human rights conditions
across various regions of the country. These Rapporteurs conduct visits to shelters,
prisons, and similar institutions, preparing reports with recommendations for future
action. Additionally, 21 Special Monitors focus on specific human rights issues and
report their findings to the Commission.

The Commission has established 12 core groups on various human rights themes and
regularly holds discussions with experts and senior government officials to finalise
recommendations. It also organises open house discussions with stakeholders on
various human rights issues. Over the past year, it held several core group meetings,
open house discussions, and national consultations on various aspects of human rights.

The NHRC, India continues to collaborate with central and state governments,
parastatal organisations, academic institutions, NGOs, and human rights defenders to
protect and promote human rights.

This year, the Commission began a new programme to sensitise All India Services
officers, including IAS, IPS, and IFS officers, to equip them with a deeper understanding
of human rights, enabling them to share this knowledge within their respective
organisations.

The Commission also organised about 55 collaborative workshops, six moot court
competitions, and multiple internships, benefiting students from across the country.
Students and faculty members from 44 universities and colleges visited the Commission
for orientation on human rights and their protection mechanisms. Additionally, it hosted
debates for Central Paramilitary forces and State Police organisations to raise
awareness of human rights.

The NHRC, India has intervened in numerous cases, including issuing notices to sports
bodies to address harassment of women in the workplace, recommending free housing
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for homeless persons, compensating victims of communal riots, and assisting with the
rehabilitation of persons displaced by natural disasters.

It has also intervened in cases of suicide by debt-ridden farmers and recommended
amendments to 97 laws discriminating against persons with Hansen’s disease.

The Commission has expanded its outreach through the HRCNet Portal, which
connects with state authorities and allows individuals to file complaints online and track
their status in real-time. The portal is linked to over five lakh Common Service Centers
and the National Government Services Portal.

Human Rights Day is observed on 10th December every year to commemorate the
Universal Declaration of Human Rights (UDHR), which was adopted and proclaimed by
the United Nations General Assembly in 1948.

The UDHR serves as a global benchmark for the protection and promotion of human
rights. The National Human Rights Commission (NHRC), India views Human Rights
Day as an opportunity for various stakeholders worldwide to reflect on their actions and
responsibilities, ensuring that they do not contribute to the violation of human rights.



APAC NEWS NETWORK, Online, 10.12.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

R Prasad Meena Takes Charge as NHRC Director General
(Investigation)

https://apacnewsnetwork.com/2024/12/r-prasad-meena-takes-charge-as-nhrc-director-
general-investigation/

by Editorial Desk December 9, 2024 in Governance, PSU Reading Time: 2 mins read

New Delhi: The Appointments Committee of the Cabinet (ACC) has cleared the
appointment of R Prasad Meena as Director General (Investigation) at the National
Human Rights Commission (NHRC). A 1993-batch IPS officer from the Assam-
Meghalaya cadre, Meena brings extensive experience in law enforcement to the role.

According to an order from the Department of Personnel & Training (DoPT), Meena will
serve at Level 16 of the Pay Matrix, equivalent to the rank of Special Director General.
His tenure is set to last until July 31, 2025, his date of superannuation, or until further
orders.

Before joining the NHRC, Meena served as Special Director General in the Border
Security Force (BSF), where he oversaw critical operations related to national border
security. His appointment to the NHRC was recommended by the Ministry of Home
Affairs and approved by the ACC.

The position of Director General (Investigation) is crucial within the NHRC, as it
oversees probes into human rights violations. Meena’s experience in the BSF is
expected to play a pivotal role in enhancing the investigation processes at the
commission.

The NHRC regularly investigates cases related to human rights abuses and works
closely with law enforcement agencies. This appointment comes at a time when the
commission is handling an increasing number of high-profile cases, underscoring the
significance of leadership in this key role.

Meena’'s appointment reflects the government’s ongoing efforts to strengthen
institutions dealing with human rights issues by bringing in experienced officers with
proven track records.
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TRES AFATRISR TN § 3¢ 1l & U +ft v &Y 1) g€ gars

https://www.livehindustan.com/jharkhand/ranchi/story-jharkhand-human-rights-commission-
stalled-850-cases-pending-201733774612730.amp.html

IRES T HHATIGR SN I ORE 3U g1 8 He M 25-30 A &of 8 & ddulg g-idls
T 1 ST 31 MmN H 3femed 3R <1 Yl & U Rad €, o) Ama &1 goars ard 2023
& 3l...

Newswrap %W, ]| Mon, 10 Dec 2024, 01:34:AM

3, ORIy Hareard| RS H HHAER I Jd 3R aINal IR HRATS P AdR
TS d T HFETBR AT I @RE 3U g1 3MENT § 83 HIE 25-30 HIH <ol 81 38 ¢, Afh
3IH! AT Tl 81 B! 8| IRTS T AFAIIGR AT H RIerd & d1g Bl HRATs Tal
B TR &3 T U RIsbrad I AEIUSTR SIRT B U 6 § 3R LT AR
IY TR U AbR HRATS IR 361 3 | FRTS H AHAIIDR TN P HTHY 3R &l Jo&ii &
Ue Rad g1 AHaIIeR AT & dfad ATHa & I-I1 §gHR AU 850 ¥ 31w g T ]
9 2022-2023 H 562 A dfad &1 TEY, 2023-2024 H HIUF 300 AT TR gC U1 I8 RUfa
TANT B 3fedef 9 & YWl & UG Well 64 ¥ 0T TS ¢l B9 B! a8 o9 8 U
RIsaasmare &1 =g T8] fiId a8 |
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Y F WNR | AFAUPR feay: AHaIfUeR MRt A aded 23 dRg 9
¥ A oo fha

https://hindi.latestly.com/agency-news/human-rights-day-human-rights-commission-has-
reqistered-more-than-23-lakh-cases-so-farr-2411002.html

https://www.thinkwithniche.in/amp/detail/lhuman-rights-day-2024-the-dream-of-an-
inclusive-society

Get Latest f6a] THIER, Breaking News on India at LatestLY VA ?73’7?7 TraaHR
SN (TTTFIHRT) 7 GHIR H1 T 1 1993 F 30 @1 & §17 T 3faad 397 23
TG @ 3HfeF T G 157 TYT 39 GRIT FHGINEFR o] & (TrEal 8§ disdl & faw
P 256.57 BRIG FGY B A X B RIBIRTT 1 747

TSIl =J§f Bhasha| Dec 09, 2024 06:30 PM IST

it faeeh, N fader I AFaiteR Sl (TTUFsiRdl) 4 SHaR & $el fb 1993 |
AT WO & a1 T 3Fdd I 23 dG I 3if¥b A oo [P qUT 39 SRH
THATISR el & (@dl T) fifsdl & T od 256.57 HRIe U Bi Jgd R &l
Ryorieer ot et

3TN 3 Th I H P8l fob HIAaR &l AFIYSR f&aq & Al WR Igi aiferd g4 ard
TARIE & wyufa siudl gy ge sifaf giv

AFAHR fGaw &R a¥ 10 YR & AATSRI @1 Irdiie 9o (GSasiR) &
UL H HARIT ST &, o 1948 W W 1Y HETHHT GRT U 3R Gy fasam mar o

JSITI3R AFa IERI & TR0 3R YadH & e e afyyes o & &9 § &rf Sl
gl

FEIEaR 39 Rigid &) uiar @ 6 @t agw wda 8k g9F fer 8 §, 3% S,
AT 3R IReM, B & JAY JAFGT AR [dOR, fade, 4, @ qur siftysafaq &
AT BT PR g

I8 Rigid YRd & Ifaum SR AHAIeR Wewr if¥fFas (dwesike), 1993 #
aReférd gian 8, forem 12 SfagsR, 1993 $I AT AHATISBR AR (TTTARYY), HRd B
RITYAT & oW ST S uaH faba
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AHAIRIGR AN A HET, “dH X I S T & SR 39 $d 23,14,794 A Gof
fhT 3R 23,07,587 A HT FHUCRT fohar, foFH 2,880 AT WURT T TR 3R U

IaH # ®gl T § fF Tgsmddt 7 fUsd te Od (Ue feusR, 2023 ¥ 30 FdsR, 2024
dF) B SRM 65,973 HHA o [HU 3R 66,378 HHA! &1 AUeRT forarl 399 fUsa auf
M §TE 7T A+ e 81 3T 3 109 AHE H Tod: I foram 3R fusd o &) 59
Iy F GRME AHAYGR Ieaig" & RSl BT 17.24 HAS FUT &) 3N Jgd
Ry o1
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AFAIYSR ATRT ¢ 3R AT § AFAIRGRI & gerdl ¢4 & fau
ufaeeg: fasmar YR Tt

https://www.univarta.com/news/india/story/3342246.html

Tt feeeit 09 fegwR (d1d) AP AHATRISGR S &1 HRidled See fasrr HRd Far
3 g1 8 fob 3T YR SR AT WR H AFaeR] &I derdr &1 & fo ufdeg 8 15w
YRG! T A IR &1 AFATUGR 4oy i gd YT IR 30 ¢ I8 91 Bal | S5i-
&g, AFAYeR fGaq R § 9t &1 g1ids Yye™e <ot g

ay 1950 ¥ g H1e 10 fGHeR I {1 S ITell U8 He@yui & 1948 H T WY GRI
AHAIGRT ST Qe GIvon &t o= &t a1g fiard 81 YRd & fo, a8 fo fady
Agd Gl §, it HRdg UfaHiedl 5 39 UfdeiNe axdas & UReuu ¥ Agayul
ATeH e oT, St TRET, =R 3R 9T & o Aadt &1 A1 ufidgdl & eRiidi g1”
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AHAIISR e & srfwa & yufa Sod) g4 g h ge eifafy

https://ddnews.gov.in/president-draupadi-murmu-will-be-the-chief-quest-at-the-human-

rights-day-program/

09/12/24 | 5:22 pm | HRCnet Portal| Human Rights Day | National Human Rights

Commission | President Draupadi Murmu | Qﬂ\’lﬂ?@ﬁ? th‘ém AMANIBR ﬁaﬂl TIE'CI'I%T
SIUe 9y | I AT SRSR ST

ST HIFG SHIYBR ST (NHRC)10 faeR, 2024 BT AFATIGR fGad & SR IR 15 fae!
o forTT 1 3 @R 8l & Ueb reichH ST bR XET 81 39 Sfa¥R W APUTal Ziet g1
T A & =0 T U @7 | T HRIGH & 916 * AFRID WA: Hefl J SRR dh
ITd F FueT « fava IR U AP FRIe SIS foban Saem | geie & o 3= | ‘a=l
3R freIR & I, [=a R1efor I H AFRIS W gHIfaar $iR SRR IR a4
3R YT WA & | T BT I =T e T AR ISR deb Siia- & A =Ro # a1
& HAAFINS UHTE BT gar T 3R fafvs &9 § ARie TRy @l 9¢rar ¢ & foru
Ry TRaTfad 31 § | HRA & U Y1 Sritad - U 0 gt & Arend ¥ 98 SHSRI
Cild

AFATISR G g 1A 10 AR & AFATIGRI & YTt GiyuT (FSITa3HR) & Iuded
H FATT ST 8 | G Y HETHHT A 1948 H HFAMIBR DI SR 4T 3R 3Heb! Fdaardl
9o &1 R EITIR AFAISGRI & WRe0 3R Hatq & fou e afye fAdw fas
(STHTh) & FU H S B g1 981, HRA B AP HHANMISR AN (TSR
AHAER fGad &I gam 1R & fafid feduR®! & e o= Sl SR forerial iR faar
P & TR H Y T ¢Td1 ¢ 3R T AT BT ¢ b 9 [GaURS AHAIISRI & Icaia
HEH ¢

TUTSRET 7 12 AR, 1993 BT U RITYT & TS F 30 TR, 2024 TH B3 HIPb UR oI,
N gare 3R IR §3% maRid & &1 i gzl J 3ifies @1 3@l & SR ST 3
Hd 23,14,794 HTHS Tof [T 3R 23,07,587 A HI FUeRT faar, foFH 2,880 AW Wd:
T TR 3NYTRG A1 SRNT Y 3F db AFANYDR Ieetad & NSl & Afged Jgd & &U 7
TRTHT 256.57 ARG ¥ &1 RGN 1 7 |

MYPTRSG TAH & AR USd TP Ad & GRM, 1 GHR, 2023 ¥ 30 AR, 2024 TP,
UL 7 65,973 AT gof (T 3R 66,378 A &1 e faa, fom s aof 9
3T 91T 7T {rHa ot 2 €1 3T 3 100 A H TWa: I foram 3R fUsd oy of 39
39y F SRM AFAIIGR Iewo- & UifSdl 1 17,24,40,000/- TUY b1 3w Tgd o1
RGBT SERT A 37fY U™ & fasraarsT | ue fRifav o svman|
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TAUISMRE A S/ & fafve &3 # AHaitaRI &1 fufa &1 e a4 & fore 14 faRiy
Ufades Fged fbu 81 3 ufddes e, Sl 3R 32t aRe & TR &1 GRT HRd § 3R
Higw Bt HRaTS P fory Rywiven & Ty Rad TaR #a B

TITE3IRE! 3 AFAeR! & fafiye fwl w12 SR I9g -t feu § ok Ryt &
3ifad ¥u 27 & forg Frafird =0 9 foRiRl ok ay WReRT siftreieat & ary w=f Hrar 8|
g AHaIeRI & fafis gg )R RauR®! & A1y Jeit gaief &1 Ht s &l 8| s
T& 9Ia § 397 gHARGRI & Al vgqelf R #% $R 30 @i, goft aafy ok g
R AfoId [T ]

TSR} 3 Fs AHE # gway fhar g, S erdwa wR afgansit & IdieT of g
BT Y B & ol Wat Fwrl &1 Afeq IR H=A1, doR Al & ot g 3 ot
R &A1, Aiveifie <t & difsal & gamasT 31 3R Wipfae smuerst ¥ fawufid
AT & YA & WeTadT HRA1 M g |

2P AT TN A THSRAMC Uied o A1 J U+ Ugd &1 faR forar €, fora st
& UIFIHRUT I §U & MR AN Bl Sfi-ars RIGAd gol e auT aRdfdsd Jud §f Riserad
IR Y &1 fRUTT BT ¢ HRA B iaeT ferdt g
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Apufd 9 Murmu 10 fid®R @t g vwaq § aafteR faaw
TURIE § gt g=a7 Srfafy
https://jantaserishta.com/delhi-ncr/president-draupadi-murmu-will-be-the-chief-quest-at-
the-human-rights-day-celebrations-at-vigyan-bhavan-on-december-10-3690962#

Gulabi Jagat 9 Dec 2024 2:32 PM

New Delhi : J¥Ufd S0t T 10 fa¥eR &1 Tl faw Had § HT S a1 HHaTUbR
foag R g& fafy gt | gHafder fag & 9 10 R &l gHaiIeRl @
i o (GETEeiR) % Iuced H TR Sdm B, R 1948 H gad Y HSRHT
SRT T 3R G o T ol gEIuasiR HHaIeRI & TREf0r 3R HaeH & forg th
Ay IS & FU T B AT gl AP HAAMUGR AN ( TSR ), HRd
AHAeR feaw & gfHar R & fafts Raur®! & o omm il &R fordeal &
Uifefed B & AR & U § ¢Udl §, I8 YH19d BT ¢ [ o AFANISRI & Ieard
¥ AT T8 B § | gRITEsR 9 Rigid &1 udie g o 9t owr s 3R w9 e
Bd ©, forg SitaH, WAl 3R QR&T B SR, T & JHE JAFAT R [GuR, fade,
o, I 3R AR B WAl ¢1 I8 Risid WRd & Y™ 3R AFaeR WRe0
iffan (diegsiRe), 1993 # i ufkafad gidr 8, forem 12 s/ageRr, 1993 1 HRd | g
AFANYSHR SN (TTTISRYT ) P RG] & W B! @il Ta (b |

10 fGTR, 2024 & AFAIIFR fgaq & AR W TILHSRY! T3 fdect! & fag= Yo &
@RI gle H b PriHH AN HR 6T & | HRA o1 APU Siucl G TTCSRET b
FRidTed Sfemel fasrar WRdAT Garl, AeNRd W dd & 9-T1y IRy Sl
I M & e, TSR, IHS!, ARG TATS 3R 3= VA afaqal
&1 IufRUfT & g Sifafy & =0 & 3 aWR B AU TS | 3T HADHH & d1g AHRID
WRRY: H&1 ¥ SR db d1d Bl HH HAT R Th AP T BT 3o fbar
S| 3§ S iR BRI # are, S R SR § aHiie W@ed gHlfaar
3R ‘HRIRA W TG 3R I3 WA & | T BT I Siigd & faftre =aron A
dI1d & AAAFINE UHE! BT Udl T - R I dpr IR d iR fafts et o
ORI WY &1 9¢1al o & forg FywIR ueaifad &A1 39 a8 & AFaeR faq o
fawg gAR SR, gART Hidw, sifl" 39 9@ W OR a1 & & arafier Rk
3D TS o &, dieh Aiaadl AR TG B! JgaR U™ 9 & forT I=1ad a1 BT
T el e Ht §1 AFAeR! @ GRadIHR! &l HI M I e J1al
ifaqul, AR SR CP1e, g s H o Heg i 9adbdt ¢l 3id I8g o 1 § b
AR TRAT W 31RA HiIsg & forg 3y srars &1 iR I = fdar s




JANTA SE RISHTA, Online, 10.12.2024

Page No. 0, Size:(0)cms X (0)cms.

MM A rR® SR ISHifae @RI & ArY-Try e, qHoie R Jdpiae
YPRI Bt &M AT = & T TaR FM Far 81 391 WHRI Aifadl 8k
SRS & AFATYGR-biad DIV S TEIYRT & - R A el & Tey 9
eI MR 3R ARG THIS & ol SFRedhdl d¢M H Tyl aneH e gl
gg AP SR SIRTPF Hel W AHAIYSR T@isl bl Igral GA1 IR @l § 3R AMRS
AN, TR BN A3, AHASR I&H!, fORwS, duHd oM & Jedl, I
AFATIGR AN 3R RBRT RHIRAT & Y HdTg | A il 6|

TIUTSRAT , YRA A 12 fagaR, 1993 B U RITAT & §1G ¥ 30 daR, 2024 P By
Wie S, Geit Gars 3R R Sad mifid ot §1 i 2! F 3ifiies & SRM 39 o
23,14,794 HIHA gof fHU 3R 23,07,587 AHE! &1 FuerT fan, RAd 2,880 A Wd:
T WR YR A, 3R AFAIYBR Iooiud & Uifedl & Mg Agd & =0 H TIHT
256.57 ARG Y DI RIGINT & |

U5 Te I & SRM, 1 fAeR, 2023 ¥ 30 TR, 2024 I, TITIARI , HRd A 65,973
A gof fhT 3R 66,378 ATHE! BT (AUeRT forar, 5H fiad auf ¥ 3 Seru e AmFe ot
A &1 399 ok AHE § Wa: I forn fUzd avf &t 33t 3af¥ & SRME AFAYeR
Iegd & UifSal B 17,24,40,000/- B 3w Jgd < TS| START A 31ie YR & fasrgaret
T e RIfR ot smford foan| TuasiRel , YRA &1 4G S9& gRT &5 fodl, S,
T, MY uRaeArel, 31 Iarg 8k 100 ¥ 1Y% UwEl Pt gHiensi ¥ iR 31feew
Wy g1 7, o a1 IaeR v 3R Hifgar Raid wfie & S 9+t AFarfiert o
AT 3 3R I &M R & 3P YA Bt TaTe! &d 8| SR} &Y 718 Talre | s el hl
i forar o g, o o1a A iwor wndt (ueees), faudrst & SeR, HieH &1
IPR, WY, AFRIG WA, HYAIR® YS! & HRBR MR gafero uguur onfg
M § | TILERE 3 22 & fAftrd &5 § AaiieR) & fRUR &1 3he s & forg
14 ORIy gfdae® Fgad feu € omanT = fafid aFafieR fawdl R 12 &R g RiIfud
f § iR Rl &1 sifty w0 &4 & fow Fafg w0 9 favs sk oy e
ARG o WY foaR-faw=t #xar g1 g8 Al AarieR g R ffduRe! & 1y ofu+
B39 T Ht ST vl 3| fUBa Ue o1 §, S0 AFanYSRI & fafid Tgqst IR &S
HR YU Hifew, sy g3y g9 SR AP el ifSid fbU g1 THTEsRA |, WRd
AHATIGRI BT 8T 3R TR & iU &g 3R Io0 WHRI, Hf-RGRY a1, Qeifors
TR, IR WBRT TTSA! 3R AFAIIIGR &bl & T JgdNT HRAT SIR] 39T 8| 39 a,
SMANT 7 SMEUTH, AHRUTY iR SMEUhuy SREEl dfed ofed WRda darst &
TABINGT P Fag=Nd s & [T Th Fa1 HRIGHH L= (b, i IS¢ AFANIDR] B
TSt TUY ¥ oY fHar o I, o 3 3 Gafda a1 & Hior 39 I &Y 918 o
b |
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START = TIHT 55 TGNt HRIRMAN, 06 AL DI TR 3R g ge-r ot smifora
DT, FoR =1 1R & B ATHTad gUI 44 fayfaemad siR Sicell & B 3R AHM TeH
AFARERT 3R S UREUT T TR IWTHR0T & 1T ST # 31U | 39 Sifafvad, so4
AHARERI & TR H SRRedhdT S & [T darg e aai 3R o Giod Wa-1 &
forg aTe-faare &1 ASa St NHRC, HRd = 8 Amdl & gway foar g, o srfwa
R Higarst & Iafted & Jatd H1 & fou Wd Ferdl & ey IR &A1, W
Aol & T T AT &1 RIGTRRT BT, WivEd <l & WfSal o GHael o1 3R
i SUarst ¥ fawifia safdadl & gHar § Tgradl -1 JMAd g1 397 $of 8§ g
fram gRT STeTed & Ama | off g8y far § ok 8794 I ¥ ifsa safaaal & wry
WU HRA aTd 97 BT H TN BT RIBIRRT B g1 TN 7 HRCNet Ticd & HA1E9H 4
I UgT o1 IR b B, S vy Al | a1 § 3R oafek @ affarg
RIHrd gl B 3R adfd® THT | 3AH! UM DI <P B ! AR <l || Oicd urd
ARG Y 3P BIH AT Her SR AP WHRT a1 Uicd ¥ IS1 g3 & | (TL3MTS)
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gf[nﬁaarf‘wﬁa'\qﬁﬁu: 10 f&IeR AT SUfUPRT & AN HAT BT

https://samarsaleel.com/world-human-rights-day-special-10-december-human-rights-
awareness-day/433748

December 9, 2024

T3 fell | 31TeT AFadh USRI & TREUT BT HauT-db Golgy! g1 U g1 A4 USRI
¥ iftur Aifeie e RT T Wdad @ § e gt Arg uofll 9HH 39 ¥ gheR R
o o=, T |, 3fdfer ofiR eifae U & <A1 81 o o Sita $iR S11eTTe T8+ &1
PR, Sifieafad & Wdadl 3R ST & IH- JHHEG Td offfes, qmfore iR
qRpfdd HUHRT & WY &1 A iRpide Al T U7 o &1 HRBR, Ui &
TABR, HTH H BT AAIBR T el o1 AABR |~ 3fe M g | AFAIIGRI & Sfag™
3R ZaH! fddref @ ¢ O Taud & aR H g1 YRdG 9 g & U dR IR At
foractt g1 gfar fop onfe Ty g SIH aral e Ui Ui & 0 § 01 ! § 98 qduyd
fearg 33 €1 Pe, T9dc, YHHAS J AP 3fYddg H 3F% B 8, of 39 a1 W e
e BT g 1o AT & Waadl & IBR & 1Y ITD Sle DI SATSET BT g0 &0
TS TG Y|

AT & TR W AT Y For & gde TRRe SHHT 9qHd, e, Imfoe 8k

qRpiad BRI & TR R TS THH 811 URd 8 3 diad U4l & a1 37 GRI0M T,

ST HUTSH, SO THA & BT Gxdldell ied UTHe 3R aRiFe Jwad! § T she®

gﬂ%?ﬂ,ﬁﬁ%ﬁ%ﬁ%%ﬁ%%%ﬁ%%ﬁﬁmwﬁ
|

% 91 GRIU & G=I JHd gHa1 & qa™ o= § {6 7 oot =0 o 7Hd & 3eRT 3R
JTd W&V B! &1 I3 | o Ggad ¥ ¥ A 10 fGG@R 1948 B GHI YDBR Pt
T 9o SFER P 13T UG B T 3y & 380 HTWe W SrIdIe HRmEl Tl
oI HRU 39 3ififm & el g% o Rars & A ol gofll 3R 4 fadaR 1950
faftraa 8 an o = foar | ford a8 a1d IhdR R ot T8 fob ¥ & anT I8 fayN
TR § [ O UH AFATUDR € off B B T S Tabdl, AT BI TRAT § 3R Tll-T3H &
A PR | 3T GV & URUTHGEY fay & &3 A1 = 37 USRI & 3u= Jfqem
o A HAT RY IR 1| ST A 23 RidaR 2011 &1 =g o SR} fosan T g9
e ¥ T g & AFafed! & &M IR 8 B! GganT Hdl g1 HRd H S9HT 164
28 fdaR 1993 BT G 3R 12 3SR 1993 I BT HHATIBR SN HTH HIAT B B
| SO% Sreae (e i AT & AaT-gd oo 8id & | 3UP] JATed s faea |
g1 SR P TH TR ey I s 3 a8t 9a9 § 398 19 2024 %
SR 3101 HHR A8 U1 IdHH H S0b dRISR! sfegef faorr URd @ €1

URA T AHaTSR &0 SHfAFTT 1993 1 URT 21 T I § THATYGR HRT 769 6l
YT § 3R Tt IsTl H S SMRT &1 76 81 Il §1 9 ST & faiig UR &1 a8+
o WRHRT GRT {641 ST 8| Hefd Tod HT ASTUTd, e TUT T DI +gfad Bl
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g1 SN &7 TRATd g H Fal Hit 81 vl 81 " 1993 B YRT 21 (5) & dgd Jod A-d
PR & 17 T Fafdd I Gt AT B S1F PR b g, [ShT Iog HRAT Afgem
D et § foam 71, 98T 4R 36 (9) & TR SN T fhadt ot faw &1 S 1l e, s
Tt IreT MANT S1aT 3= TANT & THel faarieia |1 Aa & gl ot 8 1 81 59
3TN &1 A B g o T AT UTe €1 39 AHdied] & & & Ie-a] &l oF-
S d% UgaM & T gR 9 @ g § 10 fG¥eR & fay AMa siteR feaw 7 &

(g IRT FIPR Td TIPR & )




